
CORAM:

NAME OF THE PARTIES:

T.C.P No. 325lIMAH) 12017

Present:

Abhyudaya Co- Operative tsank Ltd

SMS Texicabs Pvt. Ltd.

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCII MUMBAI L

SHR] B,S.V, PRAI{ASH KUMAR
M EMBER (.,I]

SHR] V. NALLASENAPATHY
MEMBER IT)

ATTENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI ]]ANCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 17,07,2017

SECTION OF TllE COMPANIES AC'li I & BP Codc 20I6.

ORDER

TCP No. 32sll&BP/NCLT/MB/.1\4AtV2017

On the memo of withdrawal filed by the Petitioner,s Counsel, this petition

is dismissed as withdrawn.

sdl- sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (judici.rl)

S. No. NAME DESIGNATION SlcNAl]Jru

/ I\,,t (. P.-a,-.7 4_*-4._.J. cr_y-+, --T

!,4+


